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formation is placed on the  Table  of 
the House. [See Appendix III, Annex- 
ure No. 6]

Cehtral Council of Health

161 Sbri Jhnlan SiaJia:  WiU  the
Minister of Health be  pleased  to 
state:

(a) whether it is a  fact  that  a 
Central Council of Health has recent
ly been constituted; and

(b) if so, what is the Constitution 
of  this  Council,  the  number  of 
meetings of this Council held, it any, 
and the decisions thereof?

The Minister of Health (Bajkmnari 
Amitt Kanr): (a) Yes.

(b) The  Coutodl  consists  of  the 
Union Minister of  Health  as Chair
man and the State Ministers of Health 
as  members.  No  meeting  of Hie 
Council has been held so far.

Prices of Imported Wheat ahd Rice

165. Slirl Dabhi: Will the Minister 
of Food and Agricnltiire be pleased td 
state;

(a)  the  cost  prices  fincluding 
freightage)  of  rice  and  Wheat im
ported from abroad during the months 
of April to August, 1952;  ‘

(b) the present issue prices of Im
ported wheat and rice as weU as in
digenous  whê  and  rice  in  each 
State;

(c) the present procurement  prices 
of  indigenous  wheat  and  rice  of 
different qualities in each State; and

(d) the offtake of imported wheat 
and rice in each State during the three

months preceding as well as following 
the recent increase of imported food̂ 
grants during the current year?

The Miiiister of Food and Agrind- 
tuTC (Shri Kidwai): (a)  The total C
and F value of the wheat and rice im
ported during the months April, 1952 
to August, 1952 is estimated to be Hs. 
83*41 Crores. The Accounts in respect 
of grains imported during this period 
are still under finalisatioiL

(b) to (d).  Four statements  are 
placed on the Table  of  the  House. 
[See Appendix III, annexure No. 6]

Nationalisation of Road Transport

166. Shri A. N. Vîyalaakar: (a) Will 
the Minister of Transport be pleased to 
state what steps the Govemmait  of 
India have taken to co-ordinate  the 
various  Transport  Development 
Schemes in India?

(b) Is it a fact that the Government 
of India advised the  State  Govern
ments long ago to nationalise speedily 
their Road Transports  in  order  to 
establish an effective co-ordination in 
the  various  Transport  Services in 
India and if so,  how  far  have  the
State Governments implemented  this 
policy?

(c) What is the total mileage of road 
transport in each State, and ̂ e portion 
of the same nationalised?

The Deputy Jlinister  Baflways 
and Transport (Shri Alagesan): (a)
The Government of India have set up 
the following bodies for ensuring  co
ordinated consideratioti of the various 
transport  development  schemes  in 
India:—

Name of Body

(1) Transport 
Gooncit

Advisory

(*)  Central Boaid of Tran
sport

Constitution Functions

Reprêontatives at '̂ minifter  n'ate  TeooirireiHJptlrns
level of the Central  and  deeipned to evolve a policy
estate Governments. for the development of a

-  co-ordinate transport eys-
tem and i  ' ' ‘

RepnAentatives of the Minis
tries' of Transport̂ Rail
ways,̂ States,  Defeiloe, 
Finance, Commerce  and 
Industry and ’'Commnnica- 
ftions -and representatives 
of Statê Govemments co
opted as (Uid when neeesaary.

ĝ ing suitable measures 
for giving effect to that 
policy.

To consider «nd take decisions 
on major trancport̂problemH 
and policies m the field of 
rail and road  transport 
development, civil aviation, 
inland water transport̂ port 
development and  coastal 
shipping to ensure  the




